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Recruitment to Indian Stati~1ical 
Sen ice 

2104. SHRJ RAM N ARESH 
SINGH: Wdl ffie Mtntster Of 1"':A~
NING AND PROGRAMME IM-
PLEMENT A TJON be pleased to 
state: 

{a) the number of p;!rsons recruited 
to the Indian Slatistical Se1vice dur-
ing the last three \ears. yearwise: 

(b) whether the Government have 
taken any decison to abolish the In-
dian Statistical Servke; and 

k) if -;o, the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN-
TATION !SHRI H. R. BHARD-
WAJ): (a) The entr:: grade to the 
Indian Statistical Servke is Gr. IV t)f 
the Service (pay scale--Rs. 2200-
4000). 166 offic.!rs have been appo-
-inted to this Grade on promotion 
from the feeder posts w.e.f. J -I 0-90 
in terms of a Supreme Coart mder. 
No direct recruitmt:.lt could be made 
to this grade during the years 
1988. I 989 and 1990. Ho·.vever. the 
UPSC will be conducting examination 
in 1991, for direct re,·ruitmcnt to this 
grade of the Service. 

(b) No. Sir. 

(c) m no~ a..rise. 
~ f.~~~ U'\o-: 

DftnO • . -of ~ u•eri' of 
Bbopal Gti Victims 

2105. SHRI SYED SHAHABUD-
DIN: Will the PRIME MINISTER be 
pleased to state: 

(a) whether as many as 60.000 Bho-
pal gas victims have be<:n removed in 
May-June, 1991 by the local I!lunici-
pal authot·ites from their residential 
areas to the outskirts of the city: 

(b) whether the houses of more than 
5,000 gas victims had been demolished 
and their occupants have been rende-
red sheltetless: 

(c) whether the demolition was 
stopped by the Supreme Court of India 
on the gmund that any interference 

with the existing housing clusters of 
the gas affected people would amount 
to interference with the due process 
of law; and 

(d) if so, whether the Union Gov-
ernment have taken notice of these 
demolitions and advised the State Go-
ernment not to interfere with the 
housing clusters of the gas aff~ted 
people in Bhopal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
AND FERTILIZERS CDR. CHINTA 
MOHAN): (a). (b) and (d) Municipal 
Administration is the concern of the 
State Government. According to the 
Government of Madhya Pradesh. the 
District administration of Bhopal has 
relocated 959 families from Rethghat, 
Sakir Nagar and Shajid Nagar to stop 
the pollution of the Upper Lake in 
April & June. 1991. These families 
have been settled in a s vstematic way 
on plots size of 15 ft. x 20 ft. in 
Gandhi Nagar, Badhwaj, Bagh Farat 
Afza. Abbas Nagar and Durga Nagar. 

(c) The information is being collec-
ted from the Government of Madhya 
Pradesh and will be laid on the Table 
of the Sabha. 

Price Fixation of Pot. l'ftlia11ia G-
FII'!lt Crysfals 

2107. SHRl GOVINDA CHAN-
[)RA MtJ'ND~ wttl ffie-'PRIME 
Mf'firrSTER. be pleased to state: 

(a) whether the norms submitted by 
various drug manufacturing compa-
nies for price fixati(l!l of Pot, Penicil-
lin G-First Crystals. have been grossly 
inflated leading to higher price fixa-
tion: 

(b) if so. the reasons therefor: 
(c) whether the Government pro-

po~~e tCl make the data public: and 
(d) if so. when and if nc.t. the rea-

sons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
AND FERTILIZERS (DR. CRINTA 


